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Madhya Pradesh Ck>vernment to 
inform us what quantities of naphtha 
they require and f'Jr what purpose. 
It will pass very nea,. Madhya Pra-
desh, .between Mirz"pu!' and Allaha-
bad. If the necessa:-y information IS 
given to us, we will examine the 
question. 

Shri Bhagwat Jha Azad: :May 
know the l'eaSOn why, instead of using 
the naphtha at Banuni 10r whicl': 
there was a propos"l from a firm at 
a local place, the Ck>vernmen: can· 
template to carry it from there and 
USe at somewhere elge? From an 
economic point of vie'}! it nlay not he 
good. 

Shri Humayun Kahir: do not 
know wherefrom my han. friend has 
got this information. We propose to 
use some of the naphtha at Barauni 
also. 

Shrimati Savitri Nigam: May 
know whether the enquiri'e:; were 
made from the Madhya Pradesh Gov-
ernment, whether any proposal was 
also made and what would be their 
share of con~ribution and what would 
be the gain they are gOin,g to have. 
etc. 

Shri Humayun Ruti": All these 
questions will arise on Iv when we 
know what the Madhya Pradesh Gov-
ernment wants. 

Sbri Kadhelal Vyas: Mav I know 
whether a:,"lY survey r. bout ihe use of 
this naphtha was 'nade--what are the 
regions and how r:1uch wilt be con-
sumed etc.,-and. if so, whether any 
SUCh survey covered Me.dhya Pradesh 
area also? 

Shri Humayun Kabir: An all-India 
survey is continuously being made be-
cauSe we have to know the position 
of the distribution Oi petroleum pro-
ducts in different parts of the country, 
and Madhya Pradesh is not outside 
India. 
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Resettlement of Migr:lnt" 

+ ( Shri Hukam Chand 
i, Kachhava,iya: 
, Shrimati Minimata: 
I Shri Uikey: 

"638 j Shri Bade: 
" Shri Chandak: 
I Shri Vir:lva Charan Shukl;v. 
I 8hri Ram Harkh Yadav: 
I Shri Murli Manohar: 
L Shri D. C. Sharma: 

'Will the Minister of Rehabilitation 
be pleased to state: 

,a) whether Governn1cnt l--.ave 
taken a decision that it would be 
desira ble to arrange as far as po~sible 
industrral resettlement of new 
<jnigrants from East 
aC20unt of paucity of 
land: and 

PakistaJi on 
a gricu!tu ral 

(b) if so. the broad outlines cf the 
schemes so far worked OJ.:.t in thi3 
behalf? 

The Deputy Minister in the Min-
istry 'Of Rehabilitation (Dr. M. M. 
Du): (a) Owing to paucity of agricul-
cultural land, Ck>vernment propose to 
resettle as many new migrants as pos-
sible in industries. Some families will 
also be settled in poultry farming, 
dairy farming, cattle breeding and 
other agre-industries. 

(b) A statement showing the :t;lea-
sures already taken and the measures 
contemplated is laid on the Table of 
the Sabha. [Placed in Library. See 
No. LT-3714/641. 
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Dr. M, M. Das: Th" total inllux 
sin"e January la..~t is 8.32 lakhs up WI 
now. Out of this. 2.80 lakhs are in 
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our camps. Out of these, only 17,000 Slui Naremlra SiJlell Mahida.: If 
families can be reh3bilitated On agr~- Government are not able to employ 
cultural lands. FOr the rest of the the migrants in industries, will they 
people, we have to find out other recommend these migrants for em-
means for resettling them. ployment in the pri7at<! concerns or 
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Dr. M. M. Das: All these deta1l3 are 

not with me at present. But tilt're 
are proposals for admittill::( these Ie-
fugees into Government service when-
ever suitable candidates amon~ thl'm 
are found 

Shri Basumatar~: W.' have been 
hearing that money ha.; been allotted 
for the schemes. May I know what 
are the industries established up till 
now? 

Dr. M. M. Das: We have givf'lI the 
details in the statement laid on the 
Table. 
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industries' in Government sector? 

The Minister of Rebabilitatiun (Shri 
T~): If there are Government con-
cerns started in the area, lhf'Y will 
be given employment there. Tn case-
any private party is given licence for 
a suitable industry, that party wIll 
be helped on the condition that they 
employ the migrants. 

Dr. Ranen Sen: The DPs from East 
Pakistan are being distributed 
throughout India. Wherever '.hey 
are distributed in other State£, arc 
there arrangements mad", to absorb 
those refugees in indu,(ries loo"\,,d 
in those areas? 

Mr. Speaker: He has answered the.t. 

Sbri KaPUr Singh: Are Government 
alive to the fact t~at BengaL, are 
generally non-adaptive to sho~l" of 
transplantation and ic so, arE Govern-
ment taking steps to absor1) the Ben-
galis in Bengal alone? 

Dr. M. M. Das: The contention of 
the han. Member is n~t true 
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Dr. M. M. Das: Vie are nl~king· 

arrangements for the establishment of 
dairies, for. cattle br2eding and so on .. 
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Shri. Bari Vishnu Kamath: Ha~ 
Government explored or rc-expJored 
the possibility ol resettling these hap-
less migrants from East Pakistan in 
the State of Jammu and Kashmir and 
if not, what are the rpason~ therefor? 

Mr. Speaker: The question is about 
starting industries for resettlement of 
refugees. 

Shri Hari Vishnu Kamath: Yes, 
am asking about settlement in indus-
tries in Jammu and Kashmir. 

Shri Tyagi: None has sO far been es-
tablished in Jammu ~nd Kashmir. 

Mr. Speaker: Is there a prop~sal to 
start any industries there? 

Shri Tyagi: Not yet. 

Sbrl Harl Vishnu Kamath: What 
are the reasons? 

Mr. ~ker: We cannot enter into 
arguments. He has said, there is no 
proposal to start industries there yet. 

Shri Hari Vishnu Kamath: Why 
nat? When all the States are absorb-
ing refugees, why not Jammu und 
Kashmir? 

Shri Tyagi: We U"e not cr-forcing 
anything on the States in regard to 
this matter. Tlie States voluntarily 
come forward to help. 

Sbri S. C. Samanta: May I knew 
whether new industries will be open-
ed; if so, whether the settlement of 
these people nearby the industries 
will also be arranged? 

Mr. Speaker: Tho! he I:us answereu 
already. 
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Dr. M. M. Das: The hon. Member" 
wants to have some information about 
a particular camp in Onssa. I have 
not got that information with me. 

AppUcation of certain Articles 01 
CODStltution to J. & K. 

+ ( Shri Ravindra Varma: i Shri P. Venkatasubbaiab: "6.' J Sbrl Surendra Pal Singh: 
'"1 Shri Rameshwar Tantia: 

\ Shri Sidheshwar Prasad: 
\. Shrimati Renuka Barkataki: 

Will the Minister of Howe Alfain" 
be pleased to state: 

(a) whether it is a fact that the 
Government of Kashmir have re-
quested the Central Government to 
make certain Articles of the Indi.m 
Constitution applicable to the State 
of Jammu and Kasrrmir; and 

(b) if SD. what are these Articles, 
and the ac,:o:1 the Central Govern-
Inent prop03~ to take 0:1 the request 
of the S:~...Ite Goyernment? 

The Minister of State in the Mini-
gtry "Of Jlome Affairs (Shri Hathi): 
(a) Yes, Sir. t 

(b) Ii) Articles 356 and 357; and_ 

(ii) article 81 (Without modifica-
tion). A Presidential Order under-
article 370 of the Constitution has 
been issued in respect of articles 358 
and 357. As regards article Bl, tl 

Presidential Order will be issued after 
all formalities ha\'e been gc>ne 
through. 

-.i ~ff flf'll" : 'nl~ ~T "fOr ,;(,,1 Shri Ravindra Varma: May I know 
qrfif;«IR ~ ~~ihr;mit q ~~~ Cfl[ "Ilqr- whether it is a fact that the Govern-




